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T2 faet, 3 91, 2025

FT.3T. 1076(31).— 7= faoety svrearfersr aRwe srfafeaw, 1994 (1994 =1 44) #r amr 4 Hir
ST-GTT (1) T T& AT &1 TAET Fd g, 3 GYFlY, Tag g1 fadi® 17.09.2024 T I[E #31,
HTEd FLAHIT 6 AT HCAT AT, 3. 3955 () H, TH ATSLAAT 6 ATIHTLH TSI H THTAF 01 A
T, Rerferfera gerra #dt 8 -

Ih ATSLAAT |, HE HC&AT (F) (i) 3 (ii) 77 399 gareq gafe 1 Fafertad & arer giaeroa
TRt SITORTT sfi7 afafe =| yame g

(i) oft gaer arfes g ==t
fEramaaaT gee, 9% oot B awr &=
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(ii) oAt faees foig sl
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[%7. &. 14011/19/2024-Feef-11]
TAOT FHIE T, TS a1

e g ATSLAAT, WA *F T, TETLT, 90 ||, @< 3, 3U-4mT (i) § 17 Frdaw, 2024 i q@ean
FT. 3. 3955 (31) o ATEAH T TR HiT 5 ff 3T q78 | FCAT F. 3. 4793 (1), faAT* 5 q94%,
2024 3fi¥ T, 3. 7.426(37), faATF 23 =T, 2025 F q1ea| T Genfera fi 7% of

MINISTRY OF HOME AFFAIRS
NOTIFICATION
New Delhi, the 3rd March, 2025

S.0. 1076(E).—In exercise of the powers conferred by sub-section (1) of section 4 of the New Delhi
Municipal Council Act, 1994 (44 of 1994), the Central Government hereby makes the following amendment in the
Notification No. S.0.3955(E), dated the 17.09.2024 issued by this Ministry, with effect from the date of publication of
this notification in the Official Gazette, namely:-

In the said notification, in clause (b), for the items number (i) and (ii) the entries relating thereto, the
following items number and entry shall be substituted, namely:-

(i) Shri Parvesh Sahib Singh Verma

Member of Legislative Assembly, New Delhi Constituency;

(i) Shri Virender Singh Kadian

Member of Legislative Assembly, Delhi Cantonment Constituency

[F. No. 14011/19/2024-Delhi-I1]
PRAVEEN KUMAR RAI, Jt. Secy.

Note: The principal notification was published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (ii) vide number S.0.3955(E), dated the 17" September, 2024 and subsequently amended vide
number S.0.4793(E), dated the 5" November, 2024 and S.O. 426(E), dated the 23™ January, 2025.
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